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Statement

S. No.  Chegue No.

—_— - ——

Dat of issue Amount

Dr;wn in favour of

1. BC—423063
E

2. BC-—423008
1)

2. BC-—g23009

4. OC—710513
i:,__

5. OO -710728
ro

6. OC-—y10674
;___

22-2-78 Rs. 60,560° 50  M/:, Naticnal Agricul=

20-10-78

tural Coopcrative
Marketing  Fed. of
India Lt¢. Sard he-
nand Marg, Delhi.

11-2-78 Rs. 23,808:¢<8 M/, Ahmed C&men

bhoy, Asat
Ali Rcad, “New
Delhi.

11-2-78 Re, 26,754 co M/s. Haryana Dairy

Develecpment Coop-
Federation Ltd.,
Jhandewalan, New

Declhi.
19-10-78 Re. 64.425-25 M/s, Hirdustan Le=
ver Lid.
Re. 51,084 45 M/s Delhi Varaspati
Syndicate
13-10-78 R:. 1c,500° 00 Mis. Haryana

Dairy Development
Federation, Ltd.
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IAS Officers Posted in States

470. SHRI R, MOHANRANGAM:
Will the Minister of HOME AFFAIRS
be p]gased to state:

(a) whether there is a provision for
an I AS. officer to work for a mini-
mum or maximum period in any
State;

(b) if so, the particulars thereof;
and .





